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(b) At present there are no plans 
for establishing petro-chemical in-
dustries at Cochin based on the re-
finery other than fertilizer plants. 

Under the orders there is to be no·· 
loss of past service for purpose. of 
pay, pension, leave, increments, etc. 

EdacaUu. Sch~ 

16. Sbri Subodh Bausda: Will the 
Minister of Education be pleased to 
state: 

(a) whether it is a fact that the 
Central Government propOsed to give 
hundred per cent grant to the States 
on certain schemes of education; 

(b) it so, the nature of the specific 
schemes; and 

(c) whether the State Governments 
have agreed to this proposal? . 

The Mbalster 01 Educa.tiO!ll <Bbri 
M. C. Chagla): (a) to (c). A state-
ment is laid on the table of the House. 
[Placed in T,ibrary. See No. LT-2893/ 
64]. 

Government Employees Strike 01 1988 

17. Shrl r.okulaDaDda Mohanty: 
Will the Minister of Home Affalnt be 
pleased to state: 

(a) the number (If Government em-
ployees who owing to their participa-
tion in the strike of 1960 are still out 
of service and those whose punish-
ments such as stoppage 01 increment 
and loss of past services have not yet 
been condoned; and 

(b) whether Government received 
resolutions in 1ihis connection adopted 
by the Co-ordinating Committee of 
Central Government Employees Unions 
on 10th April, 1964? 

The Deputy Minister in the MInistry 
01 Home Affairs (Shrl L. N. Mimra): 
(a) The latest information available 
with Government is as follows: 

(i) Number of employees who 
are out of service . 145 

(is) Number of employees who 
were awarded other 
punishments-

Reduction in rank. . 182 
Reduction to lower stage! 

lower time-scale I555 
Withholding of promotion 7 
Withholding of meroment 4953 
Censure 9243 

(b) No such resolutions have beeIl-' 
received in tlhe Ministry of Hom.· 
Mairs. 

Central Reserve Pol1ce Foree 

18. Sbri D. C. Sharma: Will the 
Minister of Bome Affairs be pleased . 
to state: 

(a) whether it has been decided to 
increase the Central Reserve Police 
force; and 

(b) if so, the reasons therefor and 
the extent of the expansion proposed. 
to be made? 

The Mbaister of State in the MfDIstry-
01 Home Affairs (Shrl HaW): (a) Yes, 
Sir. 

(b). The strengthening Of the Central 
Reserve Police has been found necBS--
sary for internal security. The Gov-
ernment of India have sanctiOlled the . 
raising of three additional Battalions 
and propose to sanction one more 
Battalion. 

University lJulastrial Estates 

19. Shrl D. C. Sharma: Will the 
Minister of EducatiO!ll be pleased to 
state: 

(a) whether a number ot university 
industrial estates are proposed to be 
set\up in various States; and 

(b) it so, the broad outlines of the 
proposal? 

The MinIster of EducatiOD (Shrt 
M. C. Chagla): (a) No, Sir. 

(b). Does not arise. 

Scheduled Castes and Scheduled 
Tribes _ West Bengal 

20. Shri Kama Chandra MalJick:-
Will the M"mister of Home Affalm be 
pleased to state: 

(a) the total amount allotted to West 
Bengal during 1963-64 for the Welfare 
of Scheduled Caste. and Scheduled ' 
Tn"bes; 




